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ORDER 

PER N.K. BILLAIYA, AM: 

 ITA No. 53 and 54/Del/2021 are two separate appeals by 

the assessee preferred against two separate orders of the CIT 

(Exemption), Lucknow dated 21.12.2020 denying registration 

u/s. 12A of the Act and approval u/s.80 G of the Act.  

2. At the very outset the Counsel for the assessee moved the 

following application for the withdrawal of the aforementioned 

appeals :-  
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3. In the light of the above both the appeals are dismissed as 

withdrawn.   

4. Decision announced in the open court on 31.10.2022. 

 

 
 
           Sd/-                Sd/- 
   (KUL BHARAT)                        (N. K. BILLAIYA)  
JUDICIAL MEMBER              ACCOUNTANT MEMBER 
*NEHA, Sr. Private Secretary*  
Date:-31.10.2022 
Copy forwarded to: 
1. Appellant 
2. Respondent 
3. CIT 
4. CIT(Appeals) 
5. DR: ITAT            
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